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]}IINISTRY OF AGRICULTURE

(Deptrrtmcna of Agricultur€ and Cc{peration)

NOTIFICATION
r'iei} Deihi. the silr Fcbruarl,, 2001

G.S.R 69(E).-In exercise of the po$€rs conferred
br sub-clause (ii) of ctause (e) of section 3 of the
Insccricides Act, 1968 (46 of I968). the Central
Colcrnment- after consultation with the Board. herebv
includes the follouing substancc in the SCHEDIILE ro
rhc srid Act. namely :-

In the SCIIEDULE to the said Acr relating to the
lrst ol lrsecticidcs. after the e\rsting entries. the follo*'ing
cntn shall be addcd. namelv:-

THE SCHEDTILE

[(Sec Section 3(e)]

LIST OF INSECTICIDES

"Hirsutella species"

[F. No. t 9-3l200tt-PPII
P D. SUDHAK.AR Jt. Sec,v.

The following noti-fications \}ere issued earlier
to amend the SCHEDULE ro the Insec[cides AcL
1968 (46 of 1968). vide number

G.S.R. 9(E). dared 9-1-75

G.S.R. 823(E). dated 28-9-16

C.S.R 200(E), dated 29-3-7E

G.S.R, 57.1(E). dated 6- l0-79

G.S.R. 32(E). dared l2-2-80

G.S.R. 50O(E). dared 184-95

G.S.R.839(E). dated 1-l- t l-r5

G.S.R. it(E). dared I i-t -87

G.S.R. 730(E). dared :10- t0-9i

G.S.R. 10(E). dated 3-t-96

c.s.R. 5i8(E). dared 2l- t r -96

G.S R 621(E). dated.2'1-ti-91

G.S.R. 224(E). dared 26-:i-99

c.s.R. 672(E). dated 28-9-99

c.s.R. 868(E). dared l5- ll -2000
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